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[Mr. Speaker] 

an elected Member of Lak Sabha from 
Cuttack constituency of Orissoa has 
resigned his oe .. t in Lak Sabha with 
elfeet from the afternoon of the 31st 
July, 1965. 

12.13l hrl. 

'BANARAS HINDU UNIVERSITY 
(AMENDMENT) BILL 

(i) REPORT OF JOINT COMMITTEE 

Shri Ba,hunath Sinrh (Varanasil: 
I beg to lay on the Table a copy of the 
Report of the Joint Commi.ttec of the 
Houses on til" Bill further to amend 
the Banaras Hindu University Act, 
1915. 

(ii) EVIDENCJ; CIVEN BEFORE JOINT 

COMMITTEE 

Shri Ralhunath Singh: I beg to lay 
On the Table a copy of the evidence 
given before the Joint Committee of 
the Houses on the Bill further to 
amend the Banaras Hindu University 
Act. 1915. 

12.31 hrs. 

STATEMENT ON SITUATION 
ALONG CEASE-FIRE LINE AND 
ELSEWHERE IN JAMMU AND 
KASHMIR AS WELL AS ALONG 

INDO-PAKISTAN BORDERS 

Mr. Speaker: Now. Shri Y. B. 

·ChavlLll. 
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The Minister of Defence (Shri Y. B. 
Chavan): Sir, I rise to make a stute-
ment ... 

Mr. Speaker: 
statement? 

How lona is thal 

Shrl Y. B. Chavan: It will take 
about 12 minutes or so ... 

Mr. Speaker: I shall let copies of 
the statement distributed to Members. 

Shrl Harlsh Chandra Malhur 
(Jalore): It is an important statement 
and it should be read out. 

Mr. Speaker: It is important real-
ly, but we have already spent so 
much time. 1 shall eet copies of Ihe 
statement distributed to Members. 
h~ copies will be distributed to then •. 

Shrl Y. B. Chavan: But I shall have 
to make one amendment in the .tute-
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ment, copies of which have been sup- Mr. Speaker: That is no o ~

plied already .  .  . tion .  .  . 

Shrl ThlrumaJa Rao (Kakinadn): 
May I submit that this statement 
should be made on the noor of the 
Eouse? 

Mr. Speaker: When he is going to 
lay it on the Table of the HOUle, he 
can make that amendment. He can 
amend that statement when he lays 
it on the Table. 
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Shri Harl Vlshuu Kamath (Hosholl-
gabad) : May I point out that accord-
ing to the List of Business, the De-
fence Minister i. supposed to moke 
a statement and not lay a statement 
on the Table of the HOuse, whereaa 
the Prime Minister wa.s to lay a :;hte-
ment on the Table of the House? 

Shrl Harl Vishnu Kamath: It is an 
important statement. 

Mr. Speaker: When he i. 1I0inl: to 
make a statement, and I leam '"am 
him that it is a long statement, I can 
ask him to lay it on the Table of the 
House. 

8hrt Darl V ...... u Ka_tIl: It is an 
important ilsue. 
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80me Hon. M_lIen: Let the .tale-
ment be read out. 

Mr. Speaker: If Ihat is the gene-
ral desire, I have no objection. 

Shrl Y. B. ClIavan: I rise to make 
a statement on the situation along the 
Cease Fire Line and elsewhere in 
Jammu and Kashmir as well .s alnn/l 
the Indo-Paki.lan border.. 

2. AI hon. MC'mbers ore D""fJTe, for 
the last 11 days we )1'3"0 had 10 
face a new development posing 
a threat to tht" s(lcurity of State of 
Jammu and Kashmir This th ~  h l~ 

taken the shape 01 "an organised i ~ 
cursion 01 armed pel' ;onnel disguised 
a. civilians frO'm aeroo. the Cease 
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Fire Line. It was on the 5th August 
that a large group of inflltnltors ap-
peared in the area South-West of 
Gulmarg. Prompt stePs were taken to 
loeate them and after an exchange of 
lire with OUr Security Forces, the infll-
INtors fled under cover of darkness. 
A quantity of ammunition left by the 
raiders was recovered. Since then 
:eports of other groups infiltrating 
Into dillerent parts af Jammu and 
Kashmir have been received and steps 
have been taken to meet the situa-
tion. In the clashes from the initial 
encounters onwards, the infiltrators 
have sulfered substantial casualties. 
In the process of retreat they have 
left behind large quantities of anns 
and ammunition, clothing, cooked 
food, medical supplies compasses. 
maps, etc. ' 

3. While some of the infiltrators en-
countered near the Cease Fire Line 
bave retreated across it, some others 
have penetrated further towards our 
side and regrouped themselves. All 
these inflltrators have had as their 
aim the blowing up of strategic 
bridges, the raiding of supply dumPS, 
the destruction of places of strategic 
importance, incendiarism and the 
killing at VIPs. It also appeares th.t 
their aim was to reach quickly the 
city of Srinagar and to create com-
motion there. They have operated 
during night to reduce chances of 
being seell and Intercepted. 

4. Fron. 'tne intelligence gathered by 
us and confirmed by the statements 
made by the infiltrators captured by 
us. it is quite clear that preparations 
for these Incursions were made In 

Pakistan many months allo. The head-
quarters training these infiltrators 
was located near Murree and the Com-
mander of the 12th Infantry Division 
of Pakistan Was In charge of this 
training. The Infiltrator. were back-
ed by. sit-called Sada-e-Kasbmir 
radio broadcaltlog from the town of 
Khari, six miles trom MuzalYarahad. 
while they carried posters and pro-
clamations of an alleged revolution-
ary council. The arm. and ammuni-
tion taken », us show quite clearly 

that they are of the type used by the 
Pakistan army. In Bome cases efforts 
have been made to erase the marking •. 
In same other cases markings exist 
to indicate the Pakistan origin. On 
oth:r. there are no markings at all. 
which shows that they were specially 
~ll a tu ed for these operations. 
eVidently by the Pakistan ordnance 
factories. Also, some of the weapon' 
could only be obtained from abroad 
with the expenditure of foreign ex-
change obviously provided by Pakis-
tan. 

5. The infiltrators are by and large· 
personnel of the so-called Azad Kash-
mir battalions af the Pakistan anny 
whiCh is a forCe Pakistan ('mploys to 
man the Cease Fire Lin£'. They are 
officered by Pakistani Army person-
ne  and are supported by ",,-oalled 
mujahids and razakars. who apart 
from carrying arms are also given 
lesser jobs as porters etc. The in· 
ftltrators are equipped with rifles, 
sten guns. light machine guns. ~

nades, rocket launchers and explo-
:;ives of which we have recovered 
lorge quantities. Wherever they 
have met our Security Forces they 
have not only suf'Cered heavy casual-
ties but have also either surrendered 
or ahandoned large quantities of arms 
and equipment in th~i  fligbt. 

6. We are aware that mujahids, 
razakars and personnel of the Azad 
Kashmir forces were being trained in 
guerilla tactics but could not be 
aware of the exact type. time and 
place of the operations Pakistan in-
tendod to carry out. It will be appre-
ciated that the aggressor always has 
an advantage as he aggresoes at the 
time, place and ground of his own 
choosing. Consequently. they were 
able to make some advance into our 
territory at some points in the initial 
phase until such time as their pattern 
of operations became clearer to us. 

In this initial phase. they caused 
minor damqe to Bome bridges but 
this damage was speedily repaired and 
ell our road communications remain-
ed fully in use. 



129 Situation along SRAVANA 25, 1887 (SAKAl 
I 

Indo-Pakislan 
Borders (SIt.> 

130 

7. Perhaps the most important aim 
with which the infiltrators were 
charged was to enter the city of 
Srinagar. coinciding with an expected 
demonstration by some political 

parties on the 9th A ugust in the hope 
that they could '0 disorganize the 
altair. as to give tbe resulting situa-
Hon the complexion of an armed re-
bellion. The main aims al the in-
filtrators have not been realised. The 
Security Forces engaged them well 
outside Srinagar town and checked 
their progress. Their hope of im-
portant capture; such as the Srinsgar 
airfield was futile and, at this atage, 
I might say that Srinsgar Alrfteld and 
other important militnry installations 
have always been careful1y and wel1 
guarded. 

Shrl Harl Vlahna Kama",: That i. 
not the whole trut-'. 

Shri Y. B. Chavan: Of cours. it is. 

8. The people of Kashmir by and 
large, whatever th~ differences bet-
ween the political parties, have shown 
little sympathy towards the infltrator. 
and have, in tact, found them a 
nuisance to their dally existence_ III 
many cases the inlormation about the 
appearance of these infiltrator. was 
'supplied to the State Govemment and 
intelligence agencies by the local 
people. The city of Srinegar remains 
calm and the people go about their 
avocations as usual. Usual good 
neighbourliness between the commu-
nities exist and the town is full of 
lourists. The shops Ire open and 
transport plies as usual. 

9. In the course at chal1enging some 
suspiciOus people, the police has had 
to I'e",,", to occasional ftring on two 
nights in and around Srinagar but this 
has not disturbed the life of the pe0-
ple. 

10. Although the inftltrators .eem to 
remember the lessons of 1947, (when 
the brutalities and avarice of the 
raiders earned them the hatred of all 
they came in contact with they have 
not· been able to refrain from. indul-
!ling in acts of harusment. 'ftIere haa 

been burning of .chools, Panchayat 
Ghar. and villages and firing upon 
people who tried to put out the fires. 
Places of worship have also been fired 
at by the infiltrators. Unarmed villagers 
have been killed by them and having 
loon exhausted or lost the rations 
they brought with them, instances of 
taking of rations, by force from vil-
lages have come to light. On the 
night of 14th August, a few Pakistani 
saboteurs set fire to a mohalla on the 
outskirts of Srinagar, resulting In the 
burning of 300 houses. Some Pakis-
tani saboteurs with incendiary mate-
rial in their possesaion have been cap-
tured. This appears to have been • 
desparate bid to terroriae people and 
thereby create a commotion. 

11. As I have said before, we were 
aware that Pakistan was giving train-
ing to certain numbers of armed per-
sonnel in guerilla warfare but the 
exact time and place of the inftltration 
was not known to us. Our forces 
along the Cease Fire Line were main-
ly responsible for the stoppage at any 
major military attack across this Line 
but as Honourable Member. will rea-
lise it is imposaible to prevent infil-
tration of people in small groupo 
across 470 miles of extensive and diffi-
cult ferrain. The Ceil8e Fire Line was 
as Honourable Members are aware 
fixed ad hoc and does not follow natu-
ral features providing easy defence 
against infiltration_ The infiltrators 
cam. in small groups which then re-
grouped themselves later on. In view 
of the surprise tactics adopted by Ihe 
infiltrators. and the type of the fire-
arms that they carried. they wer" 
able to inflict some casualties on 
policemen guarding vital points. 21 
ot whom have died. Regarding thes" 
flgure..--this i. the only change I am 
making in the statement a. already 
prepared, and I am doing so only to 
live the up-to-date ftgures 01 casual-
ties-the up-to-date information I 
have got is that in addition to 21 
pOlicemen killed, 5 officers and 41 ORB 
of the Indian Army have died fight-
ing the infiltrator.. We have killed 
2 officers and 151 other infiltrators 
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lind their bodies have been 
picked uP. Another 300 are 'estima ted 
to have been killed or wounded; 84 
Inflltrators including 2 officers have 
been captured by us so far. Amongst 
the arms lind ammunition captured 
by us are substantial quantities of 
rifles, sten guns, LMGs, thousands of 
rounds of ammunition of various 
kinds, mortar bombs, rocket launchers 
and rockets and explosives. Wire cut-
ters, binoculars, compasses, transister 
radios and signal equipment have 
also been captured. Clothing, blan-
kets, food and medicines, etc., has 
also been captured from the in tlt a'~o s 

in lurge quantities. Reports are con-
tinuing to come in of more losses 
suffered by the infiltrators. Apart 
hom the valley, tho infiltrators have 
been engaged all along the Cease Fire 
Line where the maximum engage-
ment. have taken place. It may, 
however" take some time before these 
Pnkistan trained and ispired infiltra-
tors are totally eliminated. 

12. The complicity of Pakistan in 
this whole aft'air can be seen by the 
news coming from Pakistan radio and 
fl'''''' that printed in her newspapers. 
In the beginning she said nothing but 
subsequently the claims made, ·have 
been so exallilerated and so fantastic 
that one is clearly led to believe It is 
what Pakistan had Expected rather 
than what has actually happened that 
Pakistan has published. 

13. Following as;iUranCp.S from the 
United Nations o ~ l el s against re· 
petition "r P"kistani attacks on our 
vital supply route and the postinR of 
the United Nations observers at Kar-
gil and Skardu, our troopS vacated 
the Pakistani posts in t he hope th~t 

Pakistan would t hel'eafter desist from 
its provQ("otive' ot'tivitics.. 1 am 
afraid these hopes have been belied 
lind the United Nations observers 
let down. Apart from the large scalc 
Inflltn.tion ol'l'ranged by Pakistan and 
•• botRR .. ndivities indulged In by thc 
Infiltrators, generally. the Kargil area 
has been a specific object of Pakistan 

aggression, nullifying all assurances 
given by the UN to us. 

14. I do not wish to nummlse the 
serioUs situation that has been created 
for us once again in the State of 
Jammu and Kashmir which is a threat 
to the territorial integrity of our 
country. W" feel deep concern 10r 
the suffering being caused to our 
brethren in J 8. K. We will meet 
this new threat created by Pakistan 
in an eRective manner and I have nil 
doubt that the security forces. with 
the help of the people of J 8. K will 
be able to meet the situation, even 
though it may take some time. We are 
al~o undertaking immediate mt!'Bsures 
to provide relief to those who have 
sutIered at the hands of the infiltra-
tors. We have apprised the Secretary 
General of the United Nations of these 
grave and blantant ceaseflre viola-
tions by Pakistan. We have drawn 
the attention of all friendly Govern-
ments to this new phase of Pakistani 
"ggre.sion in Kashmir and hope that 
they will use their influence 10 make 
Pakistan desist from action which 
is against the Charter of the United 
Nations, against International Law and 
against the principle of good neigh-
bourliness and which is fraught with 
grave consequences. 

Shrl Hanumanthalya (Banllalore) : 
City): You send more pamphlets. 

Shrl Y. B. Cbavan: These are beine 
done along w,th lodging protests. 
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Shri Y. B. Chavan: I would like 
to take this opportunity to pay a trl· 
bute to the courage and resourceful-
ness displaYed by the Chief Minister 
of Jammu and Kashmir, Shri Sadiq, 
t;is colleagues and the State adminis-
tration in meeting this -threat. I 
would also like to express my great 
appreciation about the gallant manner 
in which the Police forces deployed in 
Jammu and Kashmir have discharged 
their duties in meetin, the infiltrators. 
Finany, I am sure you would join 
me in paying a warm tribute to our 
brave armed forces for the courage 
and skill with which they are dealin~ 
with the situation. I have not doubt 
thaI they will come out viotorious. 

16. As regards the Rann of Kutch 
the Prime Minister ;.8 making a state-
ment. I place on the table of thE' 
House a slatement regarding other in-
cident. on the IndO-PAkistan borders. 

[PI .. ,ed in Library. see No. LT-
4468/65). 

Some boa. Memben ros ...... 

Sbri Ilem Barua (Gauhati): On Q 

point of clarification. 

Mr. Speaker: Not nOw. I am not 
allowing any questions because this 
is going to be discussed. 

Shri Humayun Kabir to make a 
statement on the Oil Policy. 
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PAPERS LAID ON THE TABLE-
~ontd  

STATEMENT ON THE OIL POLICY 

Mr. Speaker: Shrl Humarun Kabir: 


